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 MINISTRY  OF  DEFENCE—Contd.

 MR.  SPEAKER:  |  want  to  ask  the
 House  if  I  may  ask  the  Minister  of
 Defence  to  reply  now.  because  l°  to  20
 minutes  do  not  make  much  di‘ference.
 I  will  ask  the  Di.ence  Minister  to
 reply  to  the  Deodate  now  ard  the  fur-
 ther  programme  can  be  sorteq  out  in
 the  Business  Advisory  Committee  in
 the  evening.  fhe  n.moder  of  Deman“s
 ete.  can  be  discus  wd  in  the  afternoon.
 We  will  thus  save  s3me  time.

 THE  MINISTER  OF  DEFENCE
 (SHRI  JAGJIVAN  RAM).  Mr.  Speaker,
 Sir,  it  is  very  encouraging  for  the
 personnel  of  the  Defence  Ferces  that
 they  have  received  general  support
 from  all  sections  of  he  House.  It  is
 further  encouraging  to  them  that
 their  services  have  been  appreciated
 very  much  in  this  House.  Fortunate-
 ly,  we  have  in  our  country,  one  of  the
 finest  Armed  Forces  in  the  world.  Our
 Armed  Forces  are  uniformly  ingrain-
 ed  with  a  sense  of  patriotism  and  no
 sacrifice  is  too  great  for  them  to  pro-
 tect  the  prestige  and  sovereignty
 of  our  mothe:land.  Wherever  occa-
 sion  has  arisen,  they  have  der-orstrat-
 ed  without  doubt  that  they  can  face
 any  enemy  and  thet  they  can  maxe
 any  sacrifice  in  order  to  protect  our
 borders.  Our  Defence  policy  mainly
 depends  on  the  foreign  policy  of  our
 country,  but  the  basic  Defence  policy
 is  to  protect  ‘he  hensur,  prestige  anc
 sovereignty  of  our  motherland,  irres-
 pective  of  the  type  of  Government
 existing  in  the  courtiv.  They  are  not
 affected  by  that  consideration.  The
 only  considera-ivn  is  to  uphold  the
 honour  of  the  mother-land.  Ever  since
 independence,  India  had  the  fortune  or
 misfortune  of  several  on  slaughts  by
 its  neighbours  or.  its  borders  and  every
 time  with  the  encouragemeat  of  the
 entire  nation  our  armed  forces,  repel-
 led  that  aggression.  Jast  time,  India
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 had  the  good  fortune  of  successfully
 intervening  in  preventing  whatever
 atrocities  were  being  committed  in  the
 erstwhile  East  Pakistan  by  Pakistan
 and  it  has  enhanceg  the  prestige  of
 our  armed  forces  in  the  entire  world.
 It  hag  further  demonstrateg  that  India
 does  not  aspire  to  capture  the  territory
 or  any  other  country  because  India
 returneg  the  territory  that  our  armed
 forces  had  vaptured  in  Pakistan  and
 that  has  been  in  conformity  with  the
 Tecord  of  India  throughout  history.
 Perhaps  India  is  the  only  country
 which  has  never  uesd  fire  anj  sword  to
 subjugate  the  people  of  any  other
 country  and  if  they  have  intervened
 any  time,  they  have  done  so  only  to  en-
 courage  and  give  support  to  the  people
 struggling  for  their  independence.
 Even  during  ‘he  days  when  we  our-
 Selves  were  struggling  for  our  inde-
 pendence,  we  dig  not  hesitate  to  ex-
 tend  our  moral  support  to  the  people
 who  were  trying  to  free  themselves
 from  the  colonial  and  imperial  rule.

 The  situation  gcro3s  our  borders  has
 always  to  be  taken  into  consideration
 in  order  to  determine  our  attitude  to-
 wards  our  neizhbours.  It  has  been  our
 endeavour  to  establish  friendly  rela-
 tions  with  all  cur  neighbouring  count-
 ries.  Though  there  has  teen  unchari-
 table  criticism  oi?  ang  cn  from  some
 of  our  neighbouring  courtries,  we  have
 tried  in  spite  of  that  to  cultivate  friend-
 ly  relations  with  those  countries.  And
 fortunately,  we  can  claim  that  it  has
 been  possible  to  change  the  climate  80
 far  as  our  relations  with  those  count-
 ries  are  concerned.

 In  spite  of  the  fact  that  Pakistan  has
 made  several  attacks  on  us,  we  have
 been  trying  to  maintain  good  relations
 with  them.  I  will  not  go  into  any  de-
 ail  about  what  hag  happened  in  that
 country  this  morning.  It  ix,  no  doubt,
 their  internal  matter,  but  sometimes.
 the  interna]  matter  of  the  neighbouring
 country  has  its  repercussions  on  us
 also.  That  has  to  be  taken  into  consi-
 deration.

 *Moveg  with  the  recommendation  of  the  Vice-President  acting  as  Pre  sident.
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 Our  relations  with  Nepal,  another
 neighbour  of  ours,  have  been  one  of
 intimate  friendship.  The  cultural
 bonds  between  the  two  countries  extend
 over  many  centuries  and  that  will  sus-
 tain  the  friendship  between  the  two
 countries.  Not  only  that,  whenever  an
 occasion  has  arisen,  we  have  not  hesi-
 tated  to  help  them  as  far  as  possible.

 Burma,  another  friendiy  neighbour
 of  ours,  has  uniformally  maintained
 friendly  relations  with  us  ang  so  has
 been  the  case  with  Sri  Lanka.  When-
 ever  some  emergency  has  faced  Sri
 Lanka  and  a  request  has  been  made  to
 us,  We  have  without  any  hesitation  run
 to  their  rescue  and  they  hive  appreciat-
 ed  that  very  much.

 In  the  case  of  Bangladesh,  we  can
 take  pride  that  we  played  a  decisive
 role  in  the  emergence  of  a  sovereign,
 free  Bangladesh.  There  was  some
 uninformeg  criticism  in  that  country
 So  far  as  India  was  concerned,  but,  in
 recent  times,  the  relations  between  the
 two  countries  have  been  improving  and
 our  Prime  Minister  has  also  played  a
 very  significant  part  in  restoring  the
 friendly  relations  between  the  two
 countries  and,  :f  the  present  trend  con-
 tinues,  I  have  no  doubt  that  India  and
 Bangladesh  will  he  very  friendly
 nations,

 T  am  mentioning  all  these  things  be-
 Cause  the  defence  policy  of  the  govern-
 ment  so  far  as  the  neighbours  are  con-
 cerned,  also  iepends  upon  the  nature
 Of  relation  that  we  have  with  those
 Countries.  Therefore,  I  have  said  that
 the  defence  policy,  anart  from  the  tasic
 Policy,  depends  upon  what  relation  the

 xternal  Affairs  Ministry  establishes
 with  other  countries.

 one
 very  heartening  that  all  sections

 alone  ous
 have  pleaded  for  a  larger

 *  x
 for  the  Defence  Ministry.

 Cation  shoulg  not  forget  that  the  allo-

 expendi
 the  Defence  Ministry  and  its

 loverah
 ure  is  to  be  related  to  the

 resources  available  to  the ‘coun  try.  There  is  some  misconception
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 that  the  defence  expenditure  is  non-
 developmental.  It  is  not  so.  A  major
 portion  of  the  -‘Jefence  expenditure  is
 developmental  in  nature.  I  need  not
 elaborate  that  point.  The  personnel  of”
 the  Armeg  (forces  play  a  significant
 role  whenever  there  are  natural  cala-
 mities  in  different  parts  of  the  country.
 Whether  it  is  a  flood  or  fire  or  epidemic
 or  any  other  natural  calimity,  our
 Armed  Forces  have  run  to  the  rescue
 of  the  people  and  that  cannot  be  re-
 gardeq  entirely  as  8  non-developmental
 expenditure.  In  regard  to  maintenance
 of  law  ang  order,  though  they  do  not
 directly  intervene,  their  presence  itself
 is  a  factor  which  helps  in  the  main-
 tenance  of  law  and  order  and  you  will
 agree  that  there  cannot  be  any  sustain-.
 शत  development  w-rk  in  the  country  if
 law  and  order  is  disturbed.  So,  the-
 Defence  Forces  play  a  significant  role-
 in  that  direction  also.

 The  ordnance  fxctories  and  the  pub-
 lic  sector  undertakings  of  the  Defence:
 Ministry  play  a  significant  role  so  far
 as  the  industrial  development  of  the:
 country  ig  concerned.  They  have  to
 be  judged  in  relation  to  the  overall  in-
 dustrial  development  in  the  country
 ang  there  is  no  denying  the  fact  that
 some  of  the  work  that  has  been  dcne
 either  in  the  ordnance  factories  or  in
 the  public  sector  undertakings  are
 origina]  in  nature  and  has  added  to  the-
 overall  production  in  the  country.

 A  defence  force  has  always  to  be
 kept  in  readiness  and  also  constant
 modernisation  has  to  be  undertaken.
 That  ig  what  we  are  doing  to-day.
 With  the  introduction  of  sophisticated
 weaponry  it  has  become  practicable  in
 all  countries  to  reduce  the  personnel  of
 the  defence  forces.  We  have  not  done
 so,  but  there  ig  no  case,  with  the  intro-
 duction  of  more  modem  weapons,  srms
 and  ammunitions,  to  raise  the  Armed
 Forces  to  the  strength  of  25  lakhs  in
 number.  Perhavs  our  country  will  not
 be  able  to  sustain  a  number  of  25  lakhs.
 and.  I.  personally  feel  that  it  is  not
 necessary  to  have  such  a  huge  armed’
 force.

 I50-
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 A  question  has  been  raiseg  about
 the  direction  at  the  head  of  the  Armed
 Forces.

 Shri  Yagya  Datt  Sharma  raised  a
 question  that  previously  there  was  a
 Defence  Committee  of  the  Cabinet  and
 now  only  there  is  a  Political  Affairs
 ‘Committee  of  the  Cabinet.  Well,  I  do
 not  think  it  makes  much  difference  or
 any  difference  at  all.  Whether  it  is  the
 Defence  Committee  of  the  Cabinet  or
 the  Political  Affairs  Committee  of  the
 Cabinet  the  Minister  who  will  te  on
 those  Committees  will  be  more  or  less
 the  same,  anq  whenever  important
 matters  relating  to  defence  are  con-
 sidered,  the  concerned  chief  js  invited
 anq  when  it  concerns  the  entire
 Defence  force,  all  the  three  chiefs
 are  invited  to  the  meeting.  That
 was  the  practice  followeq  when
 the  Defence  Committee  of  the

 “Cabinet  was  in  existence.  Same
 isthe  practice  which  is  followed  when

 “the  matter  comes  before  the  Political
 Affairs  Committee.

 A  suggestion  has  also  been  made
 that  in  order  to  co-ordinate  the  work
 ofthe  three  chiefs  there  should  te  a
 Super  Chief.  I  do  not  think  there  35
 any  necessity  for  that  because  we
 have  the  Chiefs  of  Staff  Committee
 which  regularly  meets  and  the  senior-
 most  among  the  three  chiefs  presides
 over  the  meeting.  At  present  the  Chief
 of  the  Army  Staff  is  the  Chairman  of
 the  Chiefs  of  Staff  Committee.  In  this
 way  the  activities  among  the  three
 forces  are  co-ordinated.  Apart  from
 that  there  is  a  weekly  meeting  of  the
 Minister  with  the  three  Chiefs  along
 with  the  Cabinet  Secretary,  the  Secre-
 tary  of  the  Defence  Ministry,  Secretary
 of  Defence  Production.  We  meet  with-
 out.  agenda.  The  matters  are  vrought
 by  the  three  chiefs  before  the  Com-
 mittee  and  on  many  occasions,  deci-
 sions  are  taken  on  the  spot  because  the
 “Secretaries  are  there,  Cabinct  Secret-
 ary  also  gives  valuable  suggestions  in

 the  matter.  The  House  thould  be
 safisfied  that  the  direction  at  the  top,

 -whether  it  is  at  the  political  level  or
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 at  the  Chiefs  of  Staff  level  is  quite
 integrated  and  it  has  stood  the  test
 of  time  in  very  emergent  situations  and
 even  in  urgent  situations  and,  there-
 fore,  there  is  no  necessity  of  changing
 the  structure  at  present.

 This  question  of  having  a  ७०९०  Co-
 ordinator  has  been  considered  several
 times  in  the  Ministry  and  it  is  appre-
 hended  that  the  imposition  of  2  Super
 Chief  among  the  three  chiefs  will  not
 serve  any  useful  purpose.  It  may
 create  certain  complications  and  retard
 decisions.  Therefore.  it  is  not  neces-
 sary  to  have  the  present  system  chang-
 ed  as  it  has  stood  the  test  of  time  and
 it  has  served  the  purpose.

 You.  cannot  compare  Indian  situa-
 tion  with  other  countries,  because  their
 conditions  in  several  matters  are  quite
 different  from  this  country.  Ia  several
 countries  the  direction  given  to  the
 Armed  Forces  is  only  by  some  per-
 sonnel]  of  the  Army.  Here,  the  direction
 and  orders  are  not  by  the  Army,  Navy
 or  Air  Force  people.  Here  the  direction
 at  the  critical  time  is  by  the  political
 leadership.  That  distinction  has  to
 be  appreciated.  Here  the  ultimate
 direction  is  from  a  civilian.  from  a
 political  Head  and  I  think  that  will
 have  to  be  maintained.

 ‘There  is  no  doubt  that  there  has  teen
 some  unnecessary  secretiveness  so  far
 as  Armed  Forces  are  concerned.  Well.
 I  am  trying  to  relax  that.  If  the  Mem-
 bers  compare  the  reports  presented  to
 the  House  by  the  Defence  Ministry  for
 the  last  eight  or  ten  years,  they  will
 find  that  there  has  been  a  gradual  re-
 laxation  and  more  of  information  is
 being  given  ta  the  Members  cf  the
 House.  In  order  that  Members  of  the
 House  may  appreciate  what  is  being
 done  in  the  Research  and  Production
 Sector  of  the  Defence  Forces,  I  propose
 that  batches  of  Members  of  Fartiia-
 ment  who  are  interested  in  such  mat-
 ters  may  be  taken  tq  some  of  our  Pro-
 duction  Units  and  Ordoance  Factories,
 HAL,  Mishra  Dhatu  Nigam  and  others
 to  see  what  is  being  done  in  those
 places.  They  may  also  visit  some  of  our
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 Research  Laboratories  where  impor‘aiit
 works  are  being  done.  That  will  be
 appreciated  by  hon.  Memberg  of  the
 House;  and  I  may  start  this  practice
 from  this  session  itself  and  hon.  Mem-
 bers  who  are_  interested  in  visiting
 some  such  undertakings  could  write  to
 me  about  their  intentions.

 But,  certain  amount  of  secrecy  has
 to  be  maintained,—of  course,  not  from
 the  Members  of  Parliament  and  there-
 fore  I  propose  to  take  them  there  ४०
 see  those  things.  But  certainly  they  can-
 not  be  included  in  the  reports.  Al-
 though  we  do  not’  intend  to  have
 secrecy  from  the  Members  of  the
 Parliament,  we  will  have  to  maintain
 secrecy  from  the  public,  because,  once
 it  goes  to  the  public,  it  can  go  to  the
 other  countries  as  well.

 As  I  have  said,  we  have  to  constantly
 modernise  the  Army,  the  Air  Force  and
 the  Navy.

 We  have  a  large  coastline  of  nearly
 5700  K.M.  The  Indian  Ocean  has  as-
 sumed  greater  importance  after  the
 development  of  what  is  known  as
 Diego  Garcia.  It  is  fortunate  that  many
 nations  which  are  littoral  nations  and
 even  others  have  unreservedly  detiared
 that  the  Indian  Ocean  should  ne  main-
 tained  as  a  zone  of  peace.

 It  is  further  encouraging  that  Fuesi-
 dent  Carter  has  made  a  declaration  to
 that  effect  and  he  is  trying  to  have
 detente  with  USSR  so  that  big  powers
 may  treat  the  Indian  Ocean  as  a  zone
 of  peace.

 The  Indian  Ocean  is  a  vast  expanse;
 and  apart  from  our  territorial  waters
 every  nation  is  free  to  take  ships  in
 the  Indian  Ocean,  we  have  some  re-
 sponsibility  of  reconnaisance  tn  see
 What  are  the  vessels  which  are  orezent
 in  the  Indian  Ocean.  ‘That  itself  is
 ४  big  task  which  has  fallen  on  us.

 We  are  trying  to  equip  our  Navy  so
 that  it  can  discharge  the  duties  which

 ave  been  cast  on  it.  There  !s  no
 doubt  that  we  have  ageg  ships  in  our
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 Navy  and  we  are  gradually  replacir.
 them.  We  have  developed  the  capacity
 of  manufacturing  some  war-ships  in
 our  Dockyarg  ang  we  have  manufac-
 tureq  them.  We  are  trying  to  replace
 the  Sea  Hawk  in  Vikrant  and  trying  to
 find  a  suitable  aircraft  for  that.  S:mi-
 larly  in  our  Army  we  have  introduced
 new  types  of  weaponry  with  electronic
 devices.  In  the  field  of  electronics  we
 have  made  good  progress  and  as_  I
 have  said  Members  who  would  like  to
 visit  our  institutions  will  find  that  they
 are  doing  useful  work  and  producing
 useful  equipments.

 Similarly,  in  the  Air  Force.  we  are
 trying  to  modernise  it.  But,  that  has
 to  be  done  within  the  constraints  of
 the  financial  resources  available  in  the
 country  and  available  to  the  Armed
 Forces.  In  our  Aeronautics  Division
 which  has  done  useful  work.  we  have
 produced  some  aircraft  for  the  use  of
 Air  Force  aS  well  as  for  the  civilians.
 Some  friends  mentioned  about  ihe
 aircraft  produceg  for  the  agricultural
 purpose.  We  have  the  capacity’  for
 Basant  which  has,  for  agricultural  pur-
 poses,  been  proved  to  be  effective.  Our
 Agriculture  Ministry  had  placed  an
 order  for  00  Basant  to  be  produced
 by  the  Kanpur  Division  of  the  H.A.L.
 and  they  had  placeq  an  order  of
 hundred  more  after  that.  Due  to  cer-
 tain  difficulties  regarding  subsidy  that
 was  being  given  to  the  farmers  for
 spraying  and  also  not  adequate  funds
 being  available  with  the  State  Gov-
 ernments,  the  Agriculture  Ministry  has
 reduceq  jts  order  from  00  to  57  «nly.
 Whether  they  will  place  further  crders
 or  not  they  themselves  have  not  been
 able  to  decide.

 Therefore,  unless  further  orders  are
 placed  by  the  Agriculture  Ministcy,
 after  one  year,  the  work  in  the  Kan-
 pur  Division  wil)  be  very  much  re-
 duced.  We  are  anxious  that  our  full

 capacity  may  be  utilised  since  our  Air
 Force  is  an  effective  part  of  our  Defence
 Forces  as  it  was  demonstrated  during
 the  last  war.  Some  _  friends  have
 mentioned  about  the  Mirage  squadron
 of  Pakistan.  At  that  time  also  there
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 was  the  Mirage  squadron  but,  our
 small  Gnats  could  take  care  of  tneir
 Mirage  and  we  are  proud  of  our  Gnats.
 So,  Gnats  are  also’  there.  I  fnusve
 simply  mentioned  one  example.  We
 should  not  worry  because  some  of  our
 neighbouring  countries  have  acqu'‘red
 some  new  ship,  aircraft  or  weapons.
 Pakistan  has  the  advantage  of  showing
 something  under  the  Defence  ‘3ucget,
 something  in  the  various  Civil  Depart-
 ments  and  some  assistance  which  they
 ‘have  got  from  other  countries,  that
 does  not  form  part  of  their  budget.  So,
 their  expenditure  is  much  larger  on
 that.

 But,  in  any  developing  country  like
 India.  one  has  to  be  very  cautious
 while  diverting  its  scarce  resources  to
 defence.  Whether  that  is  absolutely
 necessary  or  not,  that  has  been  my
 approach  jn  this  matter.  At  the  same
 time,  we  have  to  maintain  efficiency
 and  competence  of  the  Armed  Forces
 to  tackle  any  situation  that  may  arse
 ‘on  our  borders.

 We  have  the  Himalayas  which,  at
 one  time  was  regarded  unpenetratable.
 But,  with  the  development  of  various
 types  of  missiles  and  aircraft.  that
 situation  does  not  exist.  Therefore,  we
 have  to  take  care  of  the  Himalayas
 also  and  we  have  trained  our  soldiers
 and  we  have  got  mountain  divisions
 which  can  take  care  of  any  civil  design

 -even  at  a  very  high  altitude.  We  have,  in
 order  to  be  self-sufficient  on  our  armed
 forces,  set  up  a  very  fine  Research  and
 Development  Laboratory  and  our
 Scientific  Adviser  is  one  of  the  most
 competent  scientists  of  the  country.
 That  is  why  perhaps,  he  has  many
 ‘calls  upon  him.  I  had  been  trying
 whether  I  can  get  any  top  scientist
 who  will  be  free  to  devote  his  entire
 time  and  attention  to  the  -‘lefence
 laboratories  themselves.  But.  when-
 ever  some  outstanding  scientist  te-
 comes  available,  I  find  the  same  diffi-

 -culty  with  him  because,  any  outstanc-
 ‘ing  scientist  has  calls  from  foreign
 -countries;  he  has  calls  from  various
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 laboratories  of  our  own  country;  he
 has  calls  from  various  institutions  in
 our  own  country.  o.

 But,  we  will  have  to  see  that  the
 scientist  devotes  adequate  attentiun  to
 the  work  under  him.  Defence  labora-
 tories  have  been  rationalised  and  they
 have  been,  to  some  extent,  restructur-
 ed  and  our  scientists  are  doing  a  good
 work  in  several  fields  in  the  develop-
 ment  of  missile  or  other  ammunitions
 and  arms.  But,  it  takes  a  long  tame
 and,  on  many  occasions,  sometimes  the
 expenditure  may  prove  to  be  ulti-
 mately  infructuous.  But,  we  have  to
 undertake  that.

 We  have  raised  the  age  of  retirement
 at  different  levels  in  the  Army.  Even
 the  jawan’s  age  of  retirement  has  been
 raised.  Pensions  have  also  been  li-
 beralised.  There  has  been  increase
 in  the  salary  of  the  jawans  as  well
 as  the  various  facilities  that  are  pro-
 vided  to  them.

 Mr.  Speaker,  Sir,  we  have  been
 taking  steps  for  the  re-settlement  of
 the  army  people  when  they  retire
 from  he  Defence  service  but  it  is  not
 an  easy  task.  When  a  large  number
 of  people  are  demobilised  every  year;
 when  the  capacity  of  the  country  to
 create  additional  jobs  is  limited  and
 when  we  are  faced  with  acute  unem-
 ployment  problem  in  the  country  as
 a  whole  they  also  have  to  suffer  the
 same  way  as  others  in  the  society.
 But  we  have  made  some  special  ar-
 rangement;  for  them.  Several]  of  the
 State  Governments  have  laid  down
 rules  for  the  allotment  of  land
 to  ex-servicemen  but  as  a  matter  of
 fact  in  several  States  there  is  no
 scope  for  further  allotment  of  land
 to  ex-servicemen.  We  have  made  cerf-
 tain  reservation  of  posts  in  class  III
 and  IV  jobs  in  government,  by  an
 executive  order,  We  have  requested
 the  State  governments  to  make  simi-
 lar  reservations.  The  idea  is  to  have
 some  reservations  in  the  public  sec-
 tor  undertakings  also.  But  once  we
 provide  them  jobs  certainly  we  8९
 depriving  others  of  jobs.  It  does  not
 add  up  to  the  over-all  availability  of
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 employment  opportunities  in  the
 country.  The  other  thing  I  introduced
 when  I  waslastincharge  of  this  Mi-
 nistry  was  on  the  point  that  when
 they  were  likely  to  be  demolished  they
 should  be  government  training  in  cer-
 tain  arts  and  crafts  so  that  after  de-
 mobilisation  if  they  do  not  get  any  em-
 ployment  they  can  engage  themselves
 in  self-employment  with  small  capi-
 tal.  It  was  also  taken  up  with  the
 banks  that  that  capital  wil]  be  pro-
 vided  by  the  banks  if  the  ex-service-
 men  start  some  industries  themselves.
 For  the  officers  also  we  made  __ar-
 rangements  that  if  after  retirement
 they  want  to  take  up  certain  advanced
 training  in  management  or  accounting
 etc.  which  will  make  them  more
 employable  that  training  will  be
 given  and  the  cost  will  be  met  by
 us.  The  outcome  has  been  quite  en-
 couraging  in  this  matter.

 Mr.  Speaker,  Sir,  a  study  group
 was  set-up  to  examine  the  various
 possibilities  of  finding  more  and  more
 self-employment  and  other  avenues
 for  the  ex-servicemen.  This  group’s
 report  has  been  considered  by  several
 Secretaries  of  the  Government  of  In-
 dia.  I  think,  after  we  receive  the
 final  Report  of  that  Study  Group  it
 will  be  possible  to  take  some  further
 action  for  the  resettlement  of  the  ex-
 servicemen.  In  view  of  this,  I  do  nct
 think,  it  is  necessary  to  have  another
 Committee.

 Mr.  Speaker,  Sir,  there  is  no  doubt
 that  during  the  Emergency  actions
 were  taken  against  several  employees
 mostly  in  the  public  sector  undertak-
 ings  and  ordnance  factories--maybe
 there  are  some  cases  in  the  Armed
 Forces  as  well  as  civilian  employees.
 As  soon  as  I  assumed  charge  of  this
 Ministry,  I  issued  orders  that  all  cases
 of  suspension,  dismissal  or  discharge
 should  be  quickly  reviewed  and  the
 Process  has  started.

 vows  regarding  pension  payments,

 tio.
 correct  that  in  some  areas  pen-

 ners  have  to  walk  a  long-distance
 the  Treasury  to  get  their  pensions.
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 It  has  been  decided  that  from  April
 this  year—and  it  has  been  in  force,
 to  some  extent,  earlier  also—those  who
 want  their  pensions’  to  be  sent  to
 them  by  money  order  will  be  sent  to
 them  by  money  order  ang  upto  Rs.  100,
 money  order  commission  will  not  te
 charged  from  the  pensioners.  It  will
 be  met  by  the  Government.

 Some  friends  spoke  about  the  dis-
 ability  pension.  I  may  explain  that
 where  disability  pension  is  being  paid
 to  an  ex-Armedg  Force  man,  because
 he  has  lost  one  of  his  limbs,  the  pen-
 sion  granted  to  him  is  for  his  life  and
 it  is  not  reviewed.  But  when  it  is  a
 case  of  partial  disability  where  there
 is  a  possibility  that  the  disability  may
 further  reduce  or  may  disappear  after
 sometime,  a  two-yearly  review  is
 done  and  again  it  is  not  done  after
 two  years,  but  it  is  done  after  40
 years  if  after  that  review  it  is  found
 that  disability  is  unlikely  to  change.
 The  disability  may,  however,  2ither
 mitigate  or  it  may  deteriorate.  But  if
 it  deteriorates,  the  pension  amount  is
 increasd;  if  it  mitigates,  the  pension
 amount  will  have  to  be  decreased  and
 if  it  is  totally  disappears,  the  pension
 will  have  to  be  stopped.  And,  if  disabi-
 lity  remains  incapable  of  improve-
 ment  when  review  is  undertaken
 after  0  years  there  is  no  further  re-
 view.  I  thought  I  should  =  explain
 this  so  that  the  House  may  know  the
 actual  position.

 चौधरी  बलबोर  सिह  (होशियारी)  :

 पिछले  वालों  को  पेंशन  कम  मिलती  है  और
 उसो  कैटेगरी  के  नये  'रिटायडे  लोगों  को  पेंशन
 ज्यादा  मिलती  है  1

 श्री  जगजीवन  राम  :  वह  तो  आप  देख
 लेंगे  डिटेल  दी  हुई  है  ।  यह  तो  होता  है  कि
 जो  पहले  रिटायर  कर  गये  हैं  उसको  शौर  भी
 कम  पेंशन  है।

 चौधरी  बलबोर  सिह  :  मैं  तो  एक  ही
 कैटेगरी  के  रिटायडे  लोगों  के  बारे  में  कह
 रहा  हूं  ॥
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 wt  waiter  राम  :  आप  ठीक  से
 अध्ययन  कीजिये  तो  मालूम  होगा  ।  लेकिन
 सैनिक  और  अफ़्सर  को  एक  तो  नहीं  बना

 सकते  हैं  ।  अगर  आपकी  राय  हो  तो  उस  पर
 भी  विचार  किया  जा  सकता  है  ।  लेकिन  हम
 समझते  हैं  कि  अगर  सोच  कर  कहेंगे  तो  ऐसी
 राय  नहीं  देंगे  ।

 Sainik  Schools  were  started  with  a
 view  to  prepare  boys  who  may  go  to
 Khadakvasla  and  get  into  the  armed
 forces.  Well,  the  Sainik  schools  are
 run  by  societies  and  if  their  pay
 scales  are  determined  by  the  society,
 which  runs  it,  I  personally  feel  that
 there  is  a  case  for  reviewing  and  re-
 vising  the  pay-scales  that  are  being
 paid  by  the  Sainik  Schools.  Dut  again
 that  has  to  be  made  by  the  scholar-
 ship  or  stipend  that  is  to  be  given
 by  the  State  Governments  or  the  stu-
 dents.  Several  State  Governments  have
 not  agreed  to  any  increase  in  their
 stipend  to  the  boys  in  the  Sainik
 Schools.  So,  it  has  not  been  possible
 to  revise  the  scale  or  the  salary  of
 the  employees  in  the  Sainik  Schools.
 A  High  Power  Committee  was  set  up
 in  973  and  they  have  made  recom-
 mendations  for  47  reforms.  They  are
 being  examined  and  we  will  take  ac-
 tion  on  that.  Somebody  complained
 about  the  authoritarian  behaviour  in
 the  Sainik  Schools.  Well,  if  anything
 specific  is  brought  to  my  notice,  I
 will  certainly  ask  the  society  to  take
 appropriate  action  in  the  matter.

 Recruitment  to  our  Armed  Forces
 igs  voluntary.  In  many  countries  it
 is  compulsory.  In  our  country  it  is
 voluntary  and  only  those  who  offer
 themselves  at  the  recruitment  cen-
 tres  are  recruited  provided  they  fulfil
 the  standard  laid  down  for  recruit-
 ment.  Shri  Chand  Ramji  raised  the
 question  of  discrimination  against
 Scheduled  Castes  and  Tribes.  I  may
 mention  there  is  no  discrimination
 against  anybody  in  the  Armed  Forces.
 The  distinction  of  martial  race  and
 non-martial  race  has  been  buried  deep
 down;  there  is  no  martia)  race  and
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 non-martial  race  in  the  Armed  Ser-
 vices.  But  due  to  historical  reasons
 there  are  certain  regiments  where
 hundred  per  cent  recruitmen*  igs  re-
 served  for  certain  classes  and  com-
 munities.  For  example  in  the  Sikh
 regiment,  if  there  is  any  vacancy
 among  the  jawans  it  will  be  filled  only
 by  a  Sikh;  it  is  the  same  thing  in
 the  Jat  regiment  and  also  in  the  Dogra
 regiment.  If  Chand  Ramji  thinks  that
 Scheduled  Castes  can  be  recruited  to
 the  Sikh  Regiment,  it  cannot  be  done
 because  only  a  Sikh  will  be  recruit-
 ed.  Last  time  I  tried  whether  I  could
 abolish  the  class  composition  from
 the  Army.  I  came  up  against  very
 stiff  resistance  from  several  quar-
 ters....  13

 AN  HON.  MEMBER:  There.  are
 Scheduled  Castes  among  Sikhs  also.

 SHRI  JAGJIVAN  RAM:  For  the
 Scheduled  Caste  Sikhs  there  is  the
 Sikh  light  infantry.  Chand  Ramiji
 said  that  Ramdesias  and  Majabias
 Sikh  are  taken  while  non-Sikh  Sche-
 duled  Castes  are  not  taken.  Ag  I  said
 earlier,  in  other  regiments,  there  is
 no  reservation  for  the  communities.
 For  example,  the  Bihar  regiment  is
 open  to  all  communities.  This  reser-
 vation,  class  composition  exists  only
 in  the  Army.  Not  in  the  Navy  or
 in  the  Air  Force.  There  it  is  open  to
 all  without  any  class  composition.  In
 the  Army  also  this  class  composition
 exists  only  so  far  as  jawans  or  soldiers
 are  concerned;  for  officers  there  is
 no  class  composition.

 Last  time  when  I  was  in  charge  of
 this  ministry,  because  it  was  brought
 to  my  notice  that  there  were  many
 irregularities  in  the  recruitment  of
 officers,  second  lieuts.  I  entrusted  the
 preliminary  selection  of  the  candidates
 to  the  Public  Service  Commission.
 There  is  no  reservation  for  anybody-
 Every  Indian,  subject  to  certain  stand-
 ards  prescribed,  is  free  to  offer  him-
 self  and  apply  to  the  Union  Public
 Service  Commission  for  recruitment  85
 second  lieut.  in  the  Army.  As  I  said
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 due  to  historical  reasons  recruitment
 in  several  regiments  is  done  entirely
 on  the  basis  of  castes  and  communi-
 ties  and  persons  belOnging  to  other
 castes  or  other  communities  are  not
 recruited  to  those  regiments.

 About  the  NCC,  I  should  say  it  is
 a  useful  organisation.  It  is  voluntary.
 Sometime  earlier  it  was  made  com-
 pulsory  and  it  was  found  that  there
 was  a  great  resistance  from  the  stu-
 dents.  In  order  to  restructure’  the
 NCC,  a  committee  under  Dr.  Maha-
 jani,  Vice-Chancellor  of  the  Pune
 University  was  set  up.  They  submit-
 ted  a  report  and  their  recommenda-
 tion  wag  that  in  order  tg  make  the
 NCC  more  effective  and  more  use-
 ful  it  was  necessary  to  reorganise
 and  in  the  process  of  reorganisation
 certain  reduction  was  to  be  effected.
 As  a  matter  of  fact  when  ]  assumed
 charge  of  the  Ministry,  notices  had
 been  issued  to  retrench  a  large  num-
 ber  of  people  in  every  State.  As  soon
 as  I  came,  ]  received  complaints  and
 so  I  have  stopped  their  retrenchment
 till  I  have  myself  further  examined
 the  whole  case.

 There  are  several  questions  raised
 by  hon.  Members.  |  think  I  need
 not  go  into  details  of  all  of  them.
 But  I  will  get  them  examined  and
 wherever  it  is  found  possible  and
 feasible  to  implement  them,  I  will  im-
 plement  them.  But  in  many  cases
 perhaps  it  may  not  be  possible  to  im-
 plement  them.

 I  think  I  have  covered  most  of  the
 important  points  raised  by  hon.  Mem-
 bers.  J]  would  like  to  say  something
 about  the  Devil  Project  which  was
 mentioned  by  Dr.  Murli  Manohar
 Joshi.  This  wags  undertaken  primarily
 with  a  view  to  develop  the  compe-
 tence  in  the  area  of  the  missile  sys-
 tem.  When  we  enter  into  a  new
 Scientific  field,  the  progress  ig  not
 always  as  satisfactory  as  One  would
 expect  it  to  be.  However,  this  project
 Was  reviewed  by  a  committee,  chair-
 ed  by  Dr.  Brahma  Prakesh,  Director
 °f  the  Vikram  Sarabhai  Space  Centre,

 गा>8  LS.—6
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 Trivandrum.  It  came  to  the  conclu-
 sion  that  the  progress  being  satisfac-
 tory,  the  project  should  be  allowed  to
 be  completed.  Dr.  Joshi  also  referred
 to  the  importance  of  research  and
 development  in  the  field  of  defence.
 This  is  receiving  our  sustained  atten-
 tion.

 As  I  have  said,  the  all-round  ap-
 preciation  of  the  efficiency  and  the
 work  of  the  defence  forces  will  great-
 ly  encourage  our  defence  forces.  I
 shall  communicate  it  to  them  that
 the  whole  House  has  uniformly  ap-
 preciated  their  work.  The  monetary
 consideration  is  not  the  main  consi-
 deration  with  our  armed  forces.
 Whenever  there  is  any  danger  on  the
 borders  of  the  motherland,  there  is
 a  competition  between  the  different
 regiments  of  the  armed  forces  as
 to  who  will  first  face  the  danger
 and  protect  the  motherland.  On  be-
 half  of  the  armed  forces,  I  express  my
 gratitude  and  thanks  to  all  the  Mem-
 bers  of  the  House.

 श्री  भानु कुमार  शास्त्री  (उदयपुर)  :

 क्या  मंत्रों  महोदय  बतायेंगे  कि  पाकिस्तान

 और  फोन  के  अ्रधिकार  में  हमारी  जो  भूमि
 चली  गई  है,  उस  बारे  में  सरकार  की  क्‍या

 नीति  है  ?

 MR.  SPEAKER:  He  wil]  have  to
 make  a  speech  for  one  hour  again
 about  China  and  Pakistan.  I  do  not
 think  it  will  be  possible  now.

 -

 I  shall  put  all  the  cut  motions  to
 the  vote  of  the  House  now.

 Cut  Motions  Nos.  1,  2  to  38  and  49
 to  53  were  put  and  negatived.

 MR.  SPEAKER:  The  question  is:
 “That  the  respective  sums  not

 exceeding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  fourth  column  of  the  Order
 paper  be  granted  to  the  President
 out  of  the  Consolidated  Fund  of
 India  to  complete  the  sums  _  neces-
 sary  to  defray  the  charges  thet
 will  come  in  course  of  payment
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 during  the  year  ending  the  ist

 day  of  Mareh,  978  in  respect  of

 the  heads  of  demands  entered  in

 ae  eee  EEE  SE  UE  SIT  DG,  977-78—Min  764
 of  Ed.,  Soc.  Welfare
 &  Deptt.  of  Culture

 the  second  column  thereof  against
 Demands  Nos.  22  to  27  relating  to
 the  Ministry  of  Defence.”

 The  motion  wag  adopt-d.

 Demands  for  Grants  977-78  ह ल  respect  of  the  Ministry  of  Defence  voted  by  Lok  Sabha

 No.  of
 Name  of  Demand  {Amount  of  Demand  for  Grant  Amount  of  Demand  for  Grant

 Deman  om  account  voted  by  the  House  voted  by  the  House
 On  30-3-1977

 I  2  ,  4

 Revenue  Capital  Revenue  Ca
 pital Rs.  Rs.  Rs.  Rs

 MINISTRY  OF  DEFENCE

 22.  Ministry  of  Defence  -24,05,94,000  17,08,68,000  48,69,19,0CO.  28,41,37;000
 23.  Defence  Services—Army  598,83.47,000  I84,C9,95,C00

 “24.  Defence  Services—Navy  —  62,58,65,000  124196,29,600_
 25.  Defence  Services—Air

 Force  +  ‘191,84,  23,000  374,20,47,000  oe
 26.  Defence  Services—Pen-

 .  sions  37315,02,000,  74:30;03,000
 27.  Capital  Outlay.  on

 Defence  Services.  FS  I02,0,0I  000  ne  72,98,02,0C0

 2.58  hrs.

 MINISTRY  OF  EDUCATION  AND  SOCIAL
 WELFARE  AND  DEPARTMENT  OF  CULTUR'

 MR.  SPEAKER:  The  House  will
 now  take  up  discussion  and  _  voting
 on  Demand  Nos.  28  to  30  relating  to
 the  Ministry  of  Education  and  Social
 Welfare  and  Demand  Nos.  02  and
 03  relating  to  the  Department  of

 -Culture,  for  which  7  hours  have  been

 allotted.  asm  at  Bt
 ro  Motions

 mnoved
 wD  be

 ,
 “That  the  respective  sums  not

 4  exceeding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  fourth  column  of  the  Order

 ा

 Paper  be  granted  to  the  President
 out  of  the  Consolidated  Fund  of
 India  to  complete  the  sums  neces-
 sary  to  defray  the  charges  thet
 will  come  in  course  of  payment  dur-
 ing  the  year  ending  the  3ist  day  of
 March,  978  in  respect  of  the  heads

 :;Of  demands  entered  in  the  second
 eolumn  thereof  against  Demands
 Nos.  28  to  30  relating  to  the  Mtnis-
 try  of  Education  and  Social  Wel-

 «  fare”...

 v  “That  the  respective  sums  not
 'yexceeding  the  amounts  on  Revenue
 Br  Agcount  shown  in  the  fourth  column

 of  the  Order  Paper  be  granted  to
 the  President  out  of  the  Consolida-
 ted  Fund  of  Indig  ta  complete  the


